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SHRIMATI MARGARET ALVA:
The Minister’s attitude is very strange.

Utilisation of Jute Cess Fund

*283. SHR1 MD. SALIM:
SHRI DIPANKAR
MUKHERIJEE:

Will the Minister of TEXTILES bc
plecased 10 state:

(a) thc total amount of Jute Cess Fund
collccted during last three ycars; and

(b) the pattern of utilisation of this
fund on R&D training and marketing?

THE MINISTER OF TEXTILES
(SHRI R.L. JALAPPA): (a) and (b) A

statement is laid on the Table of the.

House.
Statement

(a) The total amoumt of Jute Cess
Fund collected during the last three years
s as under:

Year (April-March) Cess Collected

1993-94 Rs. 1737 lakhs
1994-95 Rs. 1692 lakhs
1995-96 Rs. 1254 lakhs

(b) The Jute Cess Fund is collected
and credited to the Consolidated Fund of
India. Every ycar, the Government
rclecascs funds to Jute Manufacture
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to Questions 22

Deveclopment Council (JMDC) which arc
utilised nmainly towards Market
Promotion activitics. The JMDC utiliscs a
part of the grant rcccived towards
Training and Development by allocating
funds to the Institute of Jute Technology.
Funding for Research and Development
activitics is not made from out of grants
to JMDC. The ycdr' wisc utilisation of
grants towards Training and Markcting
activitics are as follows:

e,

Year Training Exp
LCxpenses

Rs. 1647.77 lakhs

Rs. 1625.38 lakhs

Rs. 2630.93 lakhs
(including arrcars)

1993-94 Rs. 22.50 lakhs
199495 Rs. 30.00 takhs
1995-96 Rs. 33.75 lakhs

SHRI MD. SALIM: Sir, thcre is no
dcnial of the fact that the jute industry
nceds technological upgradation and
upgradation of vroduct for expont. Sir, in
thc answer thc Minister has said that the
jute cess collected by the Government, as
per the Act of 1983, is handed over
mainly to the JMDC. In response to my

" question, the reply of the Minister is that

out of Rs. 16 crores or Rs. 17 crorcs
collected as cess, they arc spending the
moncy mainly to mcct the expenscs
incurred on . markct promotional
activitics. In spite of all these cfforts,
cven with the establishment of JMDC
there is not much development of
marketing. Sir, there is a need for
providing R&D support and transfer of
technology from thi¢ Indian Institute of
Jutc Technology to the industry.

The Government is not spending a
single pic for the R&D sector. There is.
only lipscrvice. 1 would like to know
whether at least 50 per cent of the Jute
Cess Fund would be utilised for
manufacturing cxportable jute products
by using the cxpertisc of the DIRA.
There is proven R&D work by the
BDIRA. But there is no moncy. 1 would
like to' know whether the Government
would spend some moncy from the Jute
Cess Fund for R&D support and for
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venture capital to support the industry so
that it can adopt proven technology.
Development is already there. I would
like to know whether the Government
would look into this matter.

SHRI R.L. JALAPPA: Sir, no money

is provided from the Jute Cess Fund. But
the Government is giving money to the
Indian Jute Industry Research
Association, IJIRA for research and
development. In 1993-94, we gave Rs. 70
lakhs under Plan Outlay and Rs. 2.5
crores under non-Plan Outlay. So we
have given Rs. 3.20 crores in 1993-94. In
1994-95, the Government gave Rs. 3.15
crores and in 1995-96, it gave Rs. 3.57
crores. In 1996-97, the budget provision
is Rs. 4 crores. There is no provision for
giving money from the Jute Cess Fund.
But the Government is providing
separate funds for the R&D sector.

SHRI MD. SALIM: Mr. Ckrairman,
Sir, 1 scck your protection. My question
was, “What is the total amount of the
Jute Cess Fund ceifected by this
Government?” Sir, tins amount is being
deposited with the Consolidated Fund of
India. There is no denial of the fact. The
Government is supporting the Indian Jute
Industry Research Association. But the
thrust of my first supplementary was this.
The 1JIRA is making a brecakthrough in
technology upgradation in laboratorics
and institutes. But what about the
transfer of this proven R&D rescrves to
the industry? The Minister has not
replied to it. The IJIRA is being
supported by thc Government. How did
the Jute Cess Fund originate? In 1968,
when this Jute Cess Fund was introduced,
its name was Jute R&D Cess Fund. The
Jute Cess Fund“was introduced in the
face of a challenge which the jute
industry was facing bccausec of obsolcte
technology and’ upgradation of
manufactured products for export. We
had to do it. When the Jute
Manuiacturers Cess Act was introduced
in 1983, the R&D Cess Fund was
transferred to Jute Cess Fund.

[RAJYA SABHA]
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to Questions 24

MR. CHAIRMAN: Mr. Salim, your
question is: Is the Gavernment prepared
to give 50 per cent or more money from
the Jute Cess Fund for research and
development? .

SHRI MD. SALIM: And also transfer
of technology from laboratory to
industry.

MR. CHAIRMAN: That is the
guestion.

SHRI R.L. JALAPPA.: Sir, whenever
funds are required, the Government
provide funds from the
Consolidated Fund of India. It may not
be necessary to take that amount from
the Jute Cess Fund. The Jute Cess Fund
is meant for other purposes.

SHRI MD. SALIM: -The wholg
problem is with ‘other purposes’. Sir, the
Minister has not answered my first
supplementary very satisfactorily.

MR. CHAIRMAN: The Minister is
saying that separate funds will be given
for R&D. >

SHRI R.L. JALAPPA: Ycs, Sir, If it
is required, we will give.

SHRI MD. SALIM: But I want the
upgradation of the  manufactdring
tcchnology of the jute inudstry. to e
this challenge. Who will do it?

MR. CHAIRMAN: R&D is theré
obviously for that. Please put y(;ﬁr
second supplcmentary.

SHRI MD. ' SALIM: My second
question is this. Mongy is being given to
the Institute of Jute Technology. This
problem is there with all industries. The
Institute is having proven reserves in the
R&D sector. But who will have its
benefit, whether farmers or labourers or
the industry? Who will give money for
transferring technology from the Institute
to industry?

SHRI R.L. JALAPPA: It is the duty
of the R&D sector, it isthe duty of the
Jute and Textile Development
Corporation and it is the duty of the
Executive Department to pass on this -
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information and technological knowhow
to farmers, jute manufacturers and jute
growers.

SHRI DIPANKAR MUKHERIEE: I
hope 1 am not repeating. But 1 would
like to quote from the Act itself. The
Jute Manufacturers Cess Act, 1983
specifies the objective. It says that cess is
levied on jute manufacturers for the
purpose. of carrying out development
work in the production of Jute. I repeat,
for the development of production of
Jute. The development of production of
Jute, cannot be limited to market
promotion. 1 would like the Minister to
go through this. It canmnot be a part of
market promotion. Out.of Rs. 17 crores,
Rs. 16 crores are being spent in the name
of market promotion—on trips abroad. 1
am sure the Minister is aware of this. The
main requirement of the jute industry is
diversification and value-addition. Is he
awarc that so far as export of Jute
products throwgh diversification and
value-addition—is concerned, it
constitutes only two per cent of the
export? In view of this, I would like to
get an assurance from the Minister that
he would look into this and include R&D
and training as a major component of this
Cess Fund. Would you please assure the
House? Would you please go into it or
form a committee, if necessary?

SHRI R.L. JALAPPA: I will go into
this and find out what can be done.

SHRI PREM CHAND GUPTA:
Thank you, Mr. Chairman, for giving me
this opportunity to speak. Sir, because of
environmental hazards, production of
bio-degradable material is being
encouraged. In the Western countries,
jute fabric is being accepted even for
clothing purposes. The value-addition in
‘the case of this fabric is ten times that in
the case of cotton fabric which we buy
whether here or abroad. So, I would like
to know-as to what is being done i the
R&D section of the Ministry or in
whatever system we have. Arée pro-
motion efforts being made to promote
this type of value-added products?

-

[31 JULY 1996)

PRI | . -

to Questions 26
SHRI R.L. JALAPPA: Sir, the
Ministry is aware that jute is being

marketed at a higher value outside. The
Govcrnment has already started a lot of
developmental activities to see that some
other yarn is added to jute so that our
farmers gect a better price and our mills
get a better price. As far as any recent
research madc by the R&D department is
concerncd, I am not aware of it. If
another question is put, 1 will come
before the House and give a proper
reply. Apart from this, funds are being
provided by the Government to the R&D
department of the industry. Rs.18.59
crores have been provided in the last
three to four years to the JMDC for
taking up  various developmental
activities. We are also getting some funds
from the United Nations Developmental
Fund.

SHRI NILOTPAL BASU: Sir, the
point is that the problem or the challenge
that the jute industry is facing is mainly
regarding modernisation of technology
and upgradation of technology.

Now 1 think that there is sort of a
communication gap in understanding the
two distinct components of R&D. One
component is investment for the actual
development of new products and second
is whatcver achicvements have been
made in a labesatory, transferring that
technology from ‘the laboratory to the
industry and from the laboratory to the
jute growers. 1 feel that we should go
into.this in a discreet manner and have
different allcations. Sir, there are also
problems with the IMRA becasue the
programmes relating to the development
of different crop varieties. have now been
abandoned. So, I would request the
Minister to assure us in what manner this
kind of discreet allocation will be there.
We are not so0 much interested about the
guantitative allocation figures as we are
interested in disaggregating the allocation
in the right direction so that the
challenges posed by the industry can be
met. What response would the hon.
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Minister likec to makec on these

obscrvations?

SHRI R.L. JALAPPA: I have already
submitted that I have no idca about the
developments, that rescarches are being
carried out by this institution. And I
brought to the notice of the hon.
Mcmbers that whatever research is done,
it is for the other agencics to carry out
this rescarch and pass on the cffects of
thc rescarch to the farmers and the
industry. To the farmers, it is done by
the Agriculture Department, and to the
industry, it is donec by the Industry
Dcpartment. Anyway, I will go through
all thesc things and I assurc this House,
Sir, that 1 will take up whichever
mcasurcs  are nccessary  for  the
devclopment of the jute industry.

MR. CHAIRMAN: Obviously, a well-
thought-out approach is necessary.

Exports carnings from cotton handioom
fabric

*284. SHRI IQBAL SINGH: Will the
Minister of TEXTILES be pleased to
state:

(a) the details of the value in rupees of
cotton handloom fabric goods exported
by Government during the year 1994-95,
1995—96/ and during thrce months of
current ‘year; and

(b) the steps taken by Government to
increase the export of handloom goods?

THE MINISTER OF TEXTILES
(SHRI R.L. JALAPPA): (a) and (b) A
Statement is laid on the Table of the
House.

Statement

(a) The figures of cotton handloom
fabrics and made-ups exports during
1994-95, 1995-96 and the latest available
figurcs for April-May, 1996 are given
below:

Export (Value in Rs. Crores)
3046

1994-95 1504.
1995-96 1491.3
April-May, 1996 207.5

[RAJYA SABHA]

to Questions 28

(b) Government have bcen taking a
number of steps to boost exports of
handloom goods from the country, such
as  sponsoring Buycr-Seller ~Meets,
participation in fairs in major markets,
rclcasing advertisements in forcign trade
magazines, product development and
quality upgradation through appropriate
training programmcs.

In order to give a fillip to the export of
handloom fabrics, made-ups and other
handlooms items from all parts of the
country, a comprehensive scheme for

_developing exportable products, building

up infrastructure for export and
thercafter marketing it, has been drawn
up by the Government of India. The
objectives of the scheme are to identify
and sclect handloom concentration areas,
engage designers, modify looms, train
weavers, gencrate exportable designs and
samples, develop appropriate packaging
for exportable products; exercise quality
control on exportable products,
documentation and monitoring etc.
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SHRI R.L. JALAPPA: Sir, for the last
two years, we could not achieve the
targets. Therc is a shortfall of six to
seven per cent.
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